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Delhi Legislative Assembly
Bulletin part-11
(General information relating to Legislative and Other Matters)
Tuesday, 17" February, 2009/ Magha 28, 1930(Saka)

No.16
Sub:  Nomination to the State Supervisory Board

Hon’ble Members are hereby informed that Hon'ble Speaker of Delhi Vidhan Sabha
has nominated Smt. Barkha Singh, Member, Delhi Vidhan Sabha as a member of Delhi on
State Supervisory Board for implementation of the Pre-Conception and Pre-Natal Diagnostic
Technique (Prohibition of Sex Selection) Act, 1994,

Siddharath Rao
Secretary



